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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH 

AT HYDERABAD 

O.A.No.844/93 	 Date of Order: 8.11.96 

BE74EEN. 

P.Basavamohana Rao 
Smt. P.Malati . 	 . . Applicants. 

AND 

2. The Superintendent of Post 
Offices, Tenali. 	 .. Respondents. 

Counsel for the Applicants 	 . . Mr.J.Prabhakar 

Counsel for the Respondents 	 . Mr.N.V.Ramana 

a 
CORAVI; 

HON'BLE SHRI H.RAJENDRA PRASAD : 1ALP13ER (ADMN.) 

Hbiv""BLE SHRI B.S. JAI PARAMESHWAR MEYSER (JUDL.) 

0 R D E R 

X Oral order as per Hon Oble Shri R.Rajendraprasad, Member (Admn. 

None present for the applicant. The case is 

dismissed for default. The order passed on 23.7.93 is 

hereby vacated. NO costs. 
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DIA P:AD 

'L Aj -I; ~~ember (Jud 1. 	 MemCb (Admn.) 

ated. Sth November, 1-9,9.6-

(Dictated in Open Court) 
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IN TKZ CgHrRAL AWCUISTRATIVE TRIMML,  HyUaAa"D 
11SW)l KtU*ABAD. 

O.A.NO.84.4 of 1993. 
Between 

1, P.B694Vemohana Rao. 	 Dateds 8.11.1996. 
2. Smt. P.M41ati. 

;;d* 	
Applicants 

le ThO- Postmaster aeneral, ViJayawada. 
2. The SuperiltenAent  of Post Offices, Tenali.  

0., 	 Respoqdents 
Counsel for tf APrliCants 	

t Sri. j.Prabhakar 
Counsel Ur 	Reepont%nts  

3 Sri, 	 Add,. 

CORAMS 	

H.Raj*ndra Presadn, Administrative- Member 
Mr. B-S-1741  Parnoxbwar,gudicial Member 

r as Per Hon'ble Mr. H*Rajendra Prasade  M.9mber(A) 
'Present for the p" aPPlicant. 
049 	 he case is  

dismissed 	"'t- The Order passed on 23.7.93 is hereby 
vacated* 13ts. 

AB 	 Sd/. 
rlt"OOMOPuty Registrar (Judl.) 

tir, 

f 



IN THE CENTRAL ADMINISTRATIVE TRI13UNAL HYOERABAO~~. BENCH HYDERABAD 

K"M 	G.A.NO.844 of 1993, 

Between 	 Datedt 23-7-1993, 

Appljcantw'sl~v: Aom'kls~~ 
4;~ 	 -V 

re a 
0 	

- I 

W 

Tenalis 

R a a P 0 n d a 	A a I oa 

Counsel for the Applicants 	: Srie 3,Pr4akar 
Counsel for the Respondents 	: Sri,,N, 

- 
V,Ramana, Addl* . CG3C 

C 130A M: 

Hon'ble Mr, Justice V.'Nooladri Roog Vice Chairman 
Hon'bla Mr, P,T.Thiruvangadam# Administrative Member 

The Tribunal made the following brdert— 

Notice before admission. 

Interim suspension as prayed for until further orders. 

o ~' WXD To BE TxuL 

Datu ........... 
Court Officer 

Zentral Administrative Tribuwl 
Hyderabad Bench 

Hvderabad. 

Sd/-* 
Deputy Registrar(Judl* 

Copy to... 

10 The Post Mastar General, Vijcyawada* 
2* The Superintendent of Post Offices, Tenali 
30- One copy to Sri. J,Prabakar,, advocate, CAT, Hyd* 

40 One copy to Sri* N,V.Ramans, Addlo CGSCI, CAT # Hyd. 

0 spare copyo 

R sm/- 

Omni 

It PoSasavemohana Rao 
2 	Smt, P.Molati 

It The Postmaster General$ Vijayauada* 
26' The Superintendent of Post Offices, 

" -s 11 
too 




